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Demand for rice, wheat and other cereals
from West Bengal, Orissa and Bibar at
Subsidized Rate

104. SHRI MOHAMMAD ISMAIL :
Will the Minister of AGRICULTURE
bc pleased to state :

(a) the total amount of rice, wheat
and other cereals asked by the State Govern-
ments of West Bengal, Orissa and Bihar
for supplies at subsidized rate in the drought
affected areas ; and

(b) the extent to which those demands
of State Governments were met upto and
till the end of 15th June, 1972 ?

THE MINISTER OF STATE IN THE
MINISTR CULTURE
(SHRI ANNASAHEB P. SHINDE)
(a) No specific request has been received
from the State Governments concerned
for supply of foodgrains at subsidized
rates for the drought affected areas.

(b) The requests reccived from the
State Governments concerned for allocation
of foodgrains at the currcnt issue prices
to meet the distribution requirements of
the Statcs, during the period January to
June, 1972 have been fully met.

Commercial Centres and State Capitals
Connected through National Highways

105. SHRI ARJUN SETHI : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to statc :

(a) whether all important Commecrcial
Centres and State Capitals of the country
have been connected till now through
National Highways; and

(b) if not, the reasons thereof ?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
(a) and (b). Roads are declared as National
Highways on the basis of certain criteria,
viz., they should be the main highways
running through the length and breadth
of the country; they should connect foreign
highways; they should connect major
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ports and large industrial or tourist centres;
they should connect capitals of States
and they should meet strategic require-
ments. In addition, due emphasis is given
to economic considerations as well. Ava-
ilability of resources determines the length
of roads which could be declared as National
Highway.  All State capitals are now
connected by National Highways. As far
as possible, important industrial complexes
and tourist centres asalso, major parts
and even some important commercial centre
are also connected by National Highway.

Request for replacement of Unsuitable Rice
Cleaning Machine supplied by F.C.I. to
West Bengal

106. SHRI AJIT KUMAR SAHA
DR. RANEN SEN :
Will the Minister of AGRICULTURE
be pleased to state :

(a) whether the Food Corporation of
India has rejected the request of West
Bengal Government to replace 5 unsui-
table rice cleaning machires supplied by
Food Corporation of India; and

(b) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI1
ANNASAHEB P. SHINDE): (a) No, Sir.

(b): Does not arise.

Shortage of Nitrogenous Fertiliser in
Maharashtra

107. SHRI G.T. GOTKHINDE :
Will the Minister of AGRICULTURE
be pleased to state

(a) whether there is a shortage of ni-
trogenous fertilisers in Maharashtra;

(b) whether the Government of Maharas-
htra has requested the Central Govern-
ment to release more supplies of Ammo-
nium Sulphate and Urea; and

(c) if so, steps being taken to ease the
situation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and (b).
Yes, Sir. During Kharif’ 72, some shortage
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of nitrogenous fertilisers has been observed
in the State of Maharashtra and the State
Government has requested the Govern-
ment of India for more supplies of these
fertilisers. The shortage has occurred
because the failure of the domestic manu-
facturers to keep up their commitments.

(c) The following steps have been taken
to case the fertiliser supply position in the
State of Maharashtra:

(i) During the Western Zonal Confer-
ence, held in April, 1972 when the
supply from plan of fertilisers
for the State was drawn up it was
agreed that 8000 tonnes of N
would be supplied from the Cen-
tral Fertiliser Pool to the State
during Kharif 1972. But during
April-June quarter, 12480 tonnes
of N have already been supplied
the Central Fertiliser Pool to the
State. In addition during July—
September quarter, another 23,238
tonnes of N have been allotted to
the State.

(ii) Government have taken over 30%{
of the production of the Ammon-
jum Sulphate from the manufact-
urer to be reallotted by the Pool;
from this 1800 tonnes of N is
being allotted to the State

(iii) An order has been issued under the
Essential Commodities Act, mak-
ing it legally obligatory on the part
of the manufacturers to supply
fertilisers to the State as per the
commitment made by them during
the Zonal Conference.

Panel set up to look into Road Tramsport
Take over

108. SHRI C. T. DHANDAPANI :
SHRI GIRIDHAR GOMANGO :

Will the Minister of SHIPPING AND
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TRANSPORT be pleased to state :

(a) whether a panel comprising of
representatives of Delhi, M.P., Mysore,
Punjab and Rajasthan has been set up to
look into road transport take over; and

(b) if so, its functions and the time
by which they are likely to submit the
report ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ BAH-
ADUR): (a) and (b). A Committec of
officers from the States of Assam, Bihar,
Madhya Pradesh, Mysore, Rajasthan and
West Bengal, Union Territory of Delhi and

Union Ministries of Law and Justice and
Shipping and Transport has been constitu
ted to study the existing procedures conncc-
ted with the nationalisation of road transport
under the Motor Vehicles Act and reco-
mmend changes therein with a view to expc-
diting such nationalisation. The Committee
has also been asked to examine and report
on certain proposals made by the Govern-
ment of Orissa for amendment of the Motor
Vehicles Act.

The Committee has been asked to submit
its report by the 15th August, 1972.
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